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* IN THE CENTRAL RI&ENISTR@TIVE TRIBUNAT,

Between:
1. Divisional Failway Menager, (I3)
2. Permanent “ay Inc-ector (Zon)

3. Chiefl Signal Inspector,

.o Applicants,
and
1. Saxdar Al
m o w e cmsatamp Wb AW Ly L.apour COurt,
Narayanaguda, A.D,Hyderabad.
-u Respoudents,

Fer the ApplicantsL Mr.N.r::.Devraj, 8C for Rlys.

CORAM 3 ,
THE HON'BLE Mit, JUSTICE V.NEELADRT FPAO : VICE CHAIEMAN
AND
THE HON'BLE MR.P.T.TIRUVENGADAM : MEMBEL (ADMY)
The_TTibunél made +ha FAL ~sn . o~ - | )
Admit. The operation of the order dated 11~3-22
in C.M.P.No. Qe /83 1is suspended until further orders.
Issue notice to the lespondents.
Post the case on 6,9,93,
To :
1. The bivisional Railway Manager (B.G) S.C.Rly, Secunderabad.

- e

HYDERABAD BFNCH AT HYDERABAD
0.A.NO. (LU /93

Date of Order: 6/7-93

o

Soutn Ceutral Ruzilway, Secunderabad,
S.C.Rly, Secunderabad.

Signal & Telecommunication Department,
S.C.Rly, Secunderabad.

The Permanent ¥Way Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Inspector, Signal & Telecommunicatiocn
Department, S.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad.

One copy to Mr.N.R.Devraj, SC for Rlys. CAT.Hyd.

One copy to Mr. ‘ . _

One spare copy.
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ORDER/ JUPGMEN R~
_-.—‘\‘—:-" —a--w - -~
—
_ in
O.J—‘a.NO. Q}g\\\ q:s
T.a.No. (w.p. )

LA

c ' ' . :
TYPEL BY COMPLRED BY

-CHECKED REY AFPROVED BY

1N THE CLENTRAL ADVINISTRATIVE TRIBUNZL -

HYDERABAD BENCH AT HYDERABAD k

e . ! 3

' H

THE HON'ELE MRB,HUSTICE V. .NEELADRI RAC |
: VICE CHZIRMLN

2D |

1

THE HON'BLE MY.A.B.GORTY ; MEMBER(AD) |
‘ . .

THE HON'BLﬁ{&R.T.CHAmDRASEKHAR REDDY

.  MENBELR(J)
AND ,/f//

THE HON'BLE MR.P.T.TIRUVENGADZM sM{a)

Dated ¢ & - ')-1993'\«//

£)

Admitted and Interim directions

g

Allewed

Disgposed of with directions

Dishissed

Disfphissed as withdrawn

Dignissed for default. \gl;7
Rejecteds Crdered cy?Q:\

No order as to costs.
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